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From:
Nikesh Kumar Sinha,
Regi strar (Admini stration),
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File No. XIX(])15120221 Apptt.
Letter No. IApptt.
Dated:

To

All the Principal District & sessions Judges of the state of Jharkhand
including the Judicial Commissioner, Ranchi.

Sub: - Nomination for attendine 4th State Level Meet of DLSAs of Jharkhond on l0-II
Februarv,2024 at Nvava Sadan, Ranchi.

Sir / Madam,

With reference to the subject noted above, I am directed to inform that the Hon,ble Court

has been pleased to nominate all the Chairpersons and the Secretaries of the Dishiet Legal

Services Authorities (DLSAs) of the State to attend 4th State Level Meet of DLSAs of
Jharkhand on 10-11 February, 2A24 atNyaya Sadan, Ranchi.

You ate, therefore, requested to attend the aforesaid Meet alongwith the Secretary, DLSA
ofyour Judgeship.

This is for your information and needfirl.

Yours sincerely
Sd/- Nikesh Kumar Sinha

Memo llo. Ll lro IApptt. dated, the Ranchi

Copy forwarded to the Member Secretary, JHALSA, Ranchi for information and needflil

with reference to his Letter No. JHALSN}I3 dated 29.0t.2024 / the Director, Judicial Academy

Jharkhand, Ranchi for information / the 
".r.r.,{"ourts 

Project High Court of Jharkhand, Ranchi

for information and getting uploaded the letter on the court's website.
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l.[aRegistrar


